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4. Ananciaf aid from Government of 
kidia '° raise th& aducatron3i stan-
~of E..H.P. ~es. 

5. E.H.P. block dic;pen$3rlf-'S shoufd 
be opened. 

6. Th~ rifts and reguJattons of E. H. P 
Colleges should be sam~ 

7. There should be internshrp· tni <i:i'ltil 
hospitals. 

8 Bus pass facilrt1ec:; should he pro-
vided to the E H.P sturlC?r.t~ 

(c) None of the demands has been 
1ccepted by the Government 3S t~e Inquiry 
Cornm1ttPe set up for the purpo~e 1s likely to 
submit its report on expiry of its tern on 30th 
April. 1990. 

Sardar Sarovar Project 

4452. SHRI CHIRANJI L ~L SHARMA: 
Wil! the Minister o1 WATER RESOURCES 
be ple=3c:;ed to state: 

(a) details and main features of Sardar 
Sarovar Pro1ect; and 

(b) by what time rt will be fully comm1s-
st0n€d? 

THE M\NISTER OF STATE IN THE 
MINISTRY OF WATER RESOURCES (SHRI 
MANUBHAI KOTADIAi: (a) The Sardar 
Sarovar Projact for irrigation 1.79 million ha. 
tn Gujarat and for providing 1450 MW of 
Hydro-powerforpeakil"g. H1P project envis-
ageis construction of a concrete gravity dam 
1200 m. long and 124 m. high above nver 
bed and a power complex envisaging River 
Bed Power House located underground with 
six units oi 200 MW each and a canal head 
powe~ house with 5 units of 50 MW each. 
The Navegaon Canal of this project will also 
r-::trry water for irngation in Rajasthan. 

(b) The construction of the Dam and 
Power House Complex is expected to be 
~by 1998 and that of the Canal and 
CAD works by 20m-04. 

[ T rans1ationJ 

Special Emphasis on Coarse Cloth 

4453. SHA1 HARIKEWAL PRASAD: 
Will the Ministerof TEXTILES be pleased to 
state: 

(a) wf:tett'rerGovernment propose to lay 
special emphasis on the production of.coarse 
cloth for the general public of the country: 
and 

(b) if so, the efforts being made in this 
direction? 

THE MINISTER OF TEXTILES AND 
MlNIST.ER OF FOOD PROCESSING tN-
DUSTRIES (SHRI SHARAD YADAV): (a) 
No, Sir. 

(b) Does not arise. 

Removal of Jhuggis from DIZ Area, 
New Delhi 

4454. SHRIKALPNATHSONKAR: Will 
the Minister of URBAN DEVELOPMENT be 
pleased to state: 

(a) whether a large number of Jhuggis 
have been erected illegally during last 3-4 
months in DLZ area and Kali Bari, New Delhi; 
and 

(b) tt so, the action taken by Govern-
ment for removal of these Jhuggies? 

THE MINISTER OF URBAN DEVEL· 
OPMENT (SHRI MURASOLI MARAN): (a) 
and(.,,. C.P.W.D. have reported encroach-
mentby'about 350 jhuggies in the.DIZ area 
during the last 3.4 months. This matter was 


